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Fuau Atailable for Welfare of Harl· 
jan1 and Girjjam • 

2S02. SHRI A. NEELALOHITHA-
DASAN NADAR : Will tbo Minister 
of HOME AFFAIRS be pleased to 
ilatc : 

(al the fuods made available u ~r 
the Union Budact for the welfare or 
Harijans, Girijaos, within the last three 
years ; and 

(b) details of the asscssmeat of the 
wort done in this field, accordin1 to 
Government ? 

THE MINISTER OF STATE IN 
THE ~INISTR Y OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKARf: 
fa) During the Jut three 1car1 the 
followina funds from the Union Bud act 
hnc bC"cn made avai~abie for the 
welfare of Har!jans, Girij:ios, c:tc : 

(Rs. in lakhs) 

1Q80-81 1981-82 1982-83 

6 7 ,606. 73 . 82,066. SI 84,686.66 

(b) ThcH funds have been· provided 
for v .• rious welfare ~hemes for 
s,bcdulcd Castes and Scbedaalod 
Tribes,, bcina implemented by tho 
S.at~ 

0

0ovor1UDCDt1 .' Unioa Tcui-
lory AdminiW'atioo1. The State 
Gu,·cmments undertake periodic 
revi~w of implementation of th~ 
~cbcme!l. The Planning Commission 
alM> reviews the progreH of impl~men
tation of these schemes at the time of 
d ascussion of Annual Plans. The officers 
of this Ministry as well as State Piao 
Adviscn of the Pl•nnioa Commission 
undertake tours to the States/Union 
Tcrritoria and review arranaements 
made for the implementation and moni. 
torin1 of these welfare schemes. Com-
mission for Scheduled Cutct & S;bedul-
ed Tribes also undertake research and 
cvalua:ion studies from time to' time. 

Mad Race in lbt Lottery Market · 

2SOl. SHRl MADHAVRAO SCIN· 
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DIA : Will the Minister or HOME 
AFFAIRS be pleased to stat~ : 

(a) whether Government's attention 
has been drawn to the 'Mad rnce in tho 
lottery market' included in by the 
various State Governments and public 
institutions, offerina multi-millioo bum· 
per prizes ; 

(b) if so, the steps taken by Govern· 
meat iD this regard ; 

(c) whether Government proposo 
to enforce a comprehenCJive reaulation 
on the massive movement or money by 
these prizes ; and 

(d) if so. the steps t.tcn so far to 
make a study oa impact of this maHivo 
movement or moacy on the economy 
of tbe country and with wbat rl!\Ult so 
far ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HO\tE AFFAIRS 
(SHRI NIHAR RANJAN LASK~R) : 
(a) to (c) Tne Central Government is 
aware of the competition between v.irious 
State lotteries and the trend towards 
increasing the prize money on lotteries.. 
The State Govemmcots, Uoioo Terri-
tory Admini5trations and any other 
public institution authorised to ora.ioise 
lotteries . arc at liberty to fix prize 
amounts in their discretioa. There is 
presently no proposal under the comi-

deratio n of the Oovemmeat to fix any 
ceilinp on prizos for tbc lotteries. 

(d) Qacsti~ docs not arise. 

Aatl·las•amcy OperatiOIH ia 
~ .. ,,., 

2S04. SHRI B. V. DESAI : W;n 
the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether it i1 a fact that the 
army bas been 1ivco full powers ro coo· 
duct aoti-insuracncy opera1ioas in 
Manipar, Iodia'a Norrb-Eastora State 
borderin1 Burma ; .. 

(b) if so, wbe~bcr tbc army . security 
forces in the State were tcopina a 

" sharp look-out for the roturo ... or about 
90 mombors or the ootlawcd Peoples 
Liberation Army from Burma ; 

(c) ir so, whether it is also ; fact 
that there are amona thorn an estimated 
160 PLA extremists in the State ; 

(d) whether the return or theso 
extremists from Burma bas created a 
srcat uneasy situation : and 

(e) to what extcot tho ar1111 bu 
cleared the air and how Iona army win 
stay there ? 

THE MfNISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS ' 
(SHRI NIHAR RANJAN LASKAR) : 
(a) Tbc Army ts opcrauna in Manipur 
within the purview of the Arrncd forces 
(Special Powcn) A;:c. USS. 

\b) .uMS (c) There arc rc~rls about 
som~ PLA catrcmasts b~101 trained by 
iosuraoot 1roups .:rou the border. 
Strict viail is beina maiotained oo the 
border to prevcot any in1res.s or exsrcu. 

(d) and (e) The SocuratJ forces 
operations have aaccceJcd an m&tina a 
1i1oificant dent in tbe mischief potential 
of the extremista. Smco I 11 bnuary, 
1983, 91 insuracnts h.ivc been arrested 
and I 3 have 1urroodcrcd in Maoipur. 
Sizeable number of arm~ and ammani· 
tioa have also been recovered ·by scca-
ritJ forcea and Stale Police durana tbi& 
period. There is a marked improve-
ment in l"" Jaw and order sitaatioo in 
the Stale. These operations of tho 
Securaty Forces wtll cootauue till the 
1i1uatioo warrants. 

Fature lndutri al Grow Ila 

2'°5. SHRl H. N. BAHUGUNA : 
Will the Minister of PLAN ~ING 
be plUKd to state : 

(a) wbctbcr it is a fact that· iodm· 
trial srowth in future will be shaped by 
public 1ector iovestnacnts and invest-
ment priorities,. throuah financial an1ti· 
tilt ions ; (Yojana dated t '· 30 Septem-
ber. I 983); and 

(b) if IO, full details of Government 
stratcn u worked oat by the Plannina 
Commiuion? · :''f :. 




